2759 Business of the House

[Mr, Speaker]

they rise in their seats, obstruct the
proceedings and then accuse me that
[ have shown indulgence to some or
they have been blackmailing me and
then walk out, it becomes a little
difficult for me. In thoge cases, at
Jeast the Members have walked out.
In this case, he says that he would
not go in spite of my orders.

Shri Ranga: He hag also walked
out.

Mr, Speaker: No he has not walked
out. He is still here and he says he
would not go.
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(Shri Bagri then left the House,)
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13.09 hrs,

RAILWAY BUDGET—GENERAL
DISCUSSION—Contd.

Mr Speaker: The House will now
proceed with the General discussion of
of the Budget (Railways) for 1965-66.
Shri S. M. Banerjee will continue his
speech.

Shri 8. M. Banerjee (Kanpur): Mr.
Speaker, yesterday 1 wag referring to
the case of victimisation of trade union
workers who took part in the 1960
strike. While I was on my legs I re-
ferred to the case of Posts and Tele-
graphs and other departments where
90 to 98 per cent of the employees
who were victimised during the gtrike
have been taken back. As this
question has been agitating the minds
of the All India Railwaymen's Federa-
tion and other unions, I would request
the hon. Minister to kindly reconsider
these cases, They took part in the
strike in 1960 and after that every
organisation suffered a lot. Now there
are good industrial relations not only
with the railway management the
Railway Board or the Railway Minms-
try but generally the Government
employees are discussing the wvarious
issues for a negotiated settlement.

In this connection, I would submit
that there are certain cases in the
South Eastern Railway. I particularly
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mention the case of Shri Chakladar
who was suspended in 1960 for taking
part in the strike. Unfortunately, his
case has not yet been decided even
after a lapse of nearly flve years. I
would only request the hon. Minister
kindly to take a sympathetic attitude
in these cases and see that those who
are still out on the streets without a
job are taken back.

Recently, two of the popular repre-
sentatives of the South Eastern Rail-
waymen's Union have been arrested
under the DIR, namely, Shri N.
Chakravarti and Shri A. Lakshminara-
vana. [Either Shri Lakshminarayana
or Shri Chakravarti never did anything
which may be cdonstrued as some sub-
versive or antinationa) activity. These
railway employees representatives of
their Union, askeq for more contri-
bution for the nation. After the
Chinese aggression they went out of
their way to help this Government to
improve efficiency and output. For
doing this these two young men, Shri
Chakravarti and Shri Lakshminara-
vana are behing the bars.

1 took up this matter with the Chiet
Minister of West Bengal and I have got
a reply saying that the West Bengal
Government is unable to consider these
cases. I would only request Dr. Ram
Subhag Singh kindly to ask for the
papers. Let him call for the papers
and if he is satisfied that these em-
ployees behaved in a fashion which
helped the Chinese aggressors, they
must not only be arrested but nthe:
action should also be taken against
them; but If there is nothing against
them 1 would request him kindly to
see that those arrested persons are im-
mediately released so that confidence
may be restored among the South
Fastern Railway people in particular
and the railwaymen in general

Coming to another very vital point,
namely, casual labour, recently a
statement was made by Dr. Ram
Subhag Singh on a ‘call attention’
notice of mine and my hon. friend,
Shri Dinen Bhattacharya, in this con=

nection. A scheme was accepteg by
the Railway Ministry, known as the
decasualisation scheme. The Rail-
way Board was to decasualise those
thousands of employees who were
working as casual labour. Recently
I have received 200 telegrams from
various places in this country, mainly
from Kharagpur, Agra, Golaghat and
other places where the services of
casual or temporary employees have
been retrenched or are being retren-
ched.

What is happening with those casual
employees is that the Central Pay
Commission pay scale has not been
implemented in their case though
their casses have been recommended
and there is a clear order by the Rail-
way Board that those who have com-
pleted a particular tenure of service
of six months or more should be
covered under the CPC scale, I
would, therefore, request the hon.
Minister to end this gross injustice
which is being done to the casual em-
ployees. A committee with a member
from the Railway Board, preferably
the Member (Staff), two representa-
tives of the two Federations and one
representative of the concerned Rail-
way Union should be appointed imme-
dlately to go into the question of this
casual labour and the implementation,
non-implementation or incorrect im-
plementation of the various Govern-
ment orders issued from time to time
from the Railway Board.

It is high time that their minimum
wage is alsp increased. What is tke
minimum wage that they are getting?
They are getting Rs. 45, Rs. 41 and
Rs. 37 in the case of reja, that Iis
female employees and they have to
pay Rs. 5 or Rs 10 as fees to some
gmall officers to keep their services in-
tact so that they may get a job after
their services are terminated after six
months and they are re-employed after
15 or 10 days, or even after two days.
Once the Railway Ministry has accep-
ted that they have to decasualise these
employees, I will earnestly request the
Railway Minister kindly to appoint a
committee so that it may deal with the
entire matter very clearly.
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Mr. Speaker: The hon. Member's
time is up.
Shri 5. M. Banerjee: 1 had taken

only seven minutes yesterday,

- Mr  Speaker: Then minutes;
that is what the record Says.

Sh.ﬂ S. M. Banerjee: You may kind-
ly give me another five minutes.

Mr. Speaker: All right.

Shri S. M. Banerjee: Then 1 come
1o the nationalisation of the light rail-
‘ways. The increase in third class fares
would have been avoided had the light
railways been nationalised. It ig really
a scandalous affair. All these railways,
whether it is the Dehri Sasaram Light
Raflway or the Howrah Amta Light
Railway or the Saharanpur Light
Railway, are such that ¢f you
really travel in these trains, you
will find that they hardly reach their
destination. “ You have no hope of
reaching the destination and you have
to get down and catch some bus, That
is exactly what is happening. Since
these railways are controlled by the
big business houses Covernment is
unable to take a decision. But I know
that now we have a Railway Minister
with courage and conviction and he is
being helped by other Ministers like
Dr. Ram Subhag Singh and Shri
‘Sham Nath” who, of course, is not
listening to me. They can take a bold
decision so that these railways may
be nationalised.

There are two other minor points
and one of them is about the shifting
of the training school from Sealdah
to Dhanbad. I have gone through the
entire papers in this connection. 1
have seen this place myself. A huge
building has been constructed at
Dhanbad where there is no water and
no facility for school-going children.
This training school is to be transfer-
red there. 1 am told that another sum
of Rs. 27 lakhs is being paid or sanc-
tioned to have this double storey buil-
ding. If it is a question of shifting
thiz training school to Dhanbad only
because a building has been construct-
ed, 1 would submit that this building
can be utilised by the Bokaro Steel
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Plant or other people. Let this train-
ing school not be shifted If we
want any expansion, by spending Rs. 5
lakhs or Rs. 6 lakhs in Sealdan ita&lf
where there is the Clem Brown Insti-
tute which is a big technical training
school, I hope this matter can be set-
tled. 1 would only request Dr. Ram
Subhag Singh in all earnstness that he
should examine the whole matter
afresh. If somebody took such a
decision, it was a brainwave of some
officer or Minister. It should not be
shifted to Dhanbad.

Then, I would refer to the case of
Ordnance officerg who came to the
Railways. These officers were working
as Class 1 officers in the Ordnance Fac-
tories Depots and other places in the
Defence Services. They were trans-
ferred to and accepted by the Railway
Ministry; but it is most unfortunate
that their services are not being
counted for the purpose of seniority
etc. These are highly qualified efficers.
I have all appreciation of their good
work and, T am wsure the Railway
Ministry has equally appreciated their
work. They should be given enough
chances so that they may get thelr
promotion. Only because their total
service has not been counted for the
purpose of séniority in the Rallways,
they have been superseded by their
juniors. 1 would only request that
their services should be counted.

One last point and I am done. This is
about Shri Mukund Pareek. This em-
ployee took permission from the Rail-
way and actually fought an election
an(;I won.

Mr. Speaker: Shri Banerjee knows
it much better than I do......

Shri S. M. Banerjee: I am not refer-
ring to individual cases but I am only
referring to it because 26 MPs met the
Railway Minister personally and ye-
quested him about it. My only request
is that this Government employee who
was once a Railway employee should
not suffer. His case should be consi-
dered.
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With these wordg I will request the
hon. Minister kindly to consider these
three poinds; namely, cheap gramn
shops wage board and victimisation
cases should be reviewed. These are
the three main demsndls and they
should be entrusted to the three
Ministers and they should consider all
these points.

My 8peaker: Shri Bibhuti Mishra.

P fewr (AR dr) © orer

ot gew W wwnw (J[W)
wwe Wi, wof iR gEw
ofemr aft &

weaw witRa ¢ wro T gwv fag
o &

ot pow ww woww W fe
aow ot Tt §

wt fgfer ey . o o g R
& 8 3, T¥ @ & Wy Svfend ¥
& wat §

WU WEYT WYY &5 el | A
e € P oAl k0
Shri R. 8. Pandey (Guna): There is
the convention that between 1 amnd
2 P.M. the quorum should not be
challenged.

Mr. Speaker: That is left to the
good sense of the Members. If they
insigt on that, I cemnot help it. The
constitutiona] provision ig there. 1
cannot override it. Let the bell be
rung.

The bell is  being rung .... now
there ig quorum.

R ot ot grr WY wore vT AT
et & s canry v f o andy
FEUE L & 9N qolt o Wy v g
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g | % Srgar fe 3w F o qX ST
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gt #r N ¥ N af & d=Ta
ww # s s ¥ Iw ov dew
o qyraT ary | Ay @i 3, T Z, '
% W, T ¥ TTw ufew Wt 3
AT NT | wT
oy % Fr ww ez & e A § WAC
Iq 9T wAT Wy wk s 1 afy
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Mr. Speaker: The bell is
rung ... now there is guorum.
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(Mr. Deputy-Speaker in the Chair)
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fag W™ A 1€ yaEqr At 2 1 W
ug@ﬁ:mﬁu‘tﬁm!ﬂ’

I ¥ ZW AR 9 faw
thgn&mn&mﬁ
i:ﬁifmi L C S S
YagaAT W A @ AW & 1 W
o9 I F o Gl WAl AT A
gfewr ¥ a ¥ ga@ww FOF a4 AT

m

¥ FOQ g WA § W FW §EA W
o JTEEY & | FAR qgt wiAwr aumgt
*7 fager WETT 9ET & IEw §E % G-
AAFMIE AR AN E, L IT A
oz 3 ¢ R it T TT A OFw
7 g E | TEHIT & qTASTAT A% 47
60 WA %Y A1 ¢ W@ & 7ife fafam
ww & faar 0 o & @w AU
R wawa Yy aurg 39T g | W e
st W Y sfrw A apnfas foafa
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™ A < fAiT & s Qg 9@
™ N fee gamaa ¥ 7 W
qa ¥ gafy qE-AFE AT 0T @
A for Wit 200 Hiw &1 da FEE-
fodiw, 70, AggEwg q@ N 200
AT ¥ fa & @ AW W 39T Y Fav
yafear & | Wa SFr 9T ME g R
R N I 7 T 6 g T
wife gt #6t @ WAy Iwd f9
2 7 g A X YA ¥ v @ A
foa &

a7 qa oF fagrd wifganfaat &t
da 1 qQUEF QA AW AT AT
T RN FI FT 2 Ay 99 O
fF @ ¥’ i F0T & gEE ¥ oF
FOT T &@°F T A6 wWr @ &
& @ T E P fo e W oW
arar & T F1 grit 1 W A fag Ay
g fo gwro w3w W Jar A feaem
frger gorr & 7 7 a3 & gl A A
gr & arfesr avge W< 310 W g
fag & g1 gu I ag WawdT a4 @1
™ 2w I A feafa @ sewT q@
Ty g afgr aifs  goma, IO
W WX fed gz aw <fww & AN
W At W gt gew @, &
sqaeqT g% W frer S w1 gAT agt
X WR e &1 9 faw wmw arfw
 uw fagw afrsr oy & Q@
{0 AN IBT @F AT ITR] ATEET
¥ WX ¥7 guw ¥ fafewe =qmt Aw
TEAT @R |

W ¥ W9 FT JIeqT & gAY
¥ qf ot wgr § 5 sed oF afa
Afrr A wEw & Afad oA
IAHT TG W ZAT &, IW
st & faar § a2 at e & 2
AR Iaw % sfrdifar w1 Wi da
fifom afe et @Y ) w81 7
aan WA faw "%

Afw U Tw T @ mar }
iy #asr oF T WK g o &
& ITF | gg A S FORTH gTQ
FEAW q4 g @, oNE &,
Y WA & foe famaar s oaw
I FQAE AN A we 7 A
AW | TE 6, 7 FUT TIA T AT T
TETE TR T F TUE FA
9T qN IEq @R g ¥ & am
giaT® ag A qF &

o & ¥ arfagi w gfra
] Fraw Framr g & agw b
40 §0T &Y gaafe N f& A q9-
adfT qiran & 39T areew & fog o
AT & IEH @7 FT 100 FAT K7
famr a3

oF A0 A qg & fF eqw A
N & 79 W I, g AT feea o
fEa i ger Ty A | @ Ao
w @ gfaad & g ar<y ¥ A e
T & anfaal B qRAT A A

g g fF @ Ty | QU
/T FIT FT AT IHIN THEATH
% "rge Fifae afs frar = #
aoifeat &t St w wgfrar A @
W® I AN

W garEr A Ay A g
it & TSI & 99 & forg WATE Wi
ST grefaw &1 swawqr ® qw, A
g w97 Jag feqr I ofs a
am Sifs s gaa A9 efafradem
¥ qF § 3w W ghear faer ah
TG TA X AT H WX T W
o w1 g |
Bhri J. R. Mehta (Pali): 1 ghould
like to begin by congratulating the
hon. Railway Minister and hig team,
and particularly the Railway Board,
for their creditable performance

which, I think, is just inkeeping
with the Jong traditions of our rail-
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ways. 1 feel that one can see indi-
cations of the impact of the dyna-
mic personality of our new Railway
Minister, who I regret to say is not pre-
sent here just now, and his irrepres-
sible colleague my hon. friend Dr.
Ram Subhag Singh, who seems to
have formed a permanent alliance
more or less like a Hindu ‘marriage.
The two together provide more loco-
motive power than any other parallel
combination in any other Ministry of
the Central Government. 1  agree
with what my hon. friend Shri Jaipal
Singh said yesterday and I wish they
had better been elsewherc, but it is
the railways' good fortune that they
are here. These gentlemen are two
high-powered locomotives, and the
railways are always in need of high-
powered locomotives.

It is claimed that the railways have
been able to cater to increased pas-
senger and goods trafic during the

year under review. This i very
satisfactory, but 1 do not see why
it shoulq have been necessary to refer

to the figureg of 1850-51 in order to
establish this contention. It would
have been proper to compare  the
figures for the year under review
with the figures of the last three or
four years.

HY PR W SR IUrEE
TEIEg, AT OF sqAEqT FT TATA 2 |
TH GO ZIE9 A HIH A8 & |

Mr. Deputy-Speaker: The
Member will resume his seat.
rum is being challenged.

Shri J. R, Mehta: May I raise a
voint of order? When a Member is

sn his legs the question of quorum
should not be raised.

hon.
Quo-

Mr. Deputy-Speaker: Quorum is
being challenged. He  will  please
«it down.

The bell is being rung—Now there
is quorum. This is the third time
that quorum has been challenged.
The minimum number of Members to

make up the quorum should alwa;rsl

be in their geats, &
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He¢ may continue.

Shri J. B, Mehta: In any casc, I
should like to submit that there is
another way of looking at this prob-
lem. Qurs is a developing economy,
and both passenger and goods-
traffic is growing by leaps and
bounds. So in the normal course
also, some additional traffic iz bound
to come to the railways. But the
partinent question is: what share of
the overall increase in traffic has
been catered for by the railways and
how much has gone to road trans-
port? I do not want to dabble in
statistics, but I think I can say with-
out fear of contradiction that a very
large proportion of the overall in~
crease ig going to road transport. I
submit that thig is a situation which
the railways, who are legitimately
proud of their position ag the prime
carriers in this country, should not
take lying down.

We have in the Railway Minister's
speech a confession that the railways
did not attract during the year as
much additional goods traffic as they
were preparced to  move. Whatever
explanation the Minister might have
given to justify this, I think on
second thoughts he himself will
agree that thisis a trend about
which we should not be complacent,
in case we take into account
how our overall trafflc is grow=
ing and how much of that is going to
road transport. Since road transport
has now developed as a ;ormidable
competitor in this respect, may I sub-
mit that it is time that our railways
took care to develop what may be
called the spirit and art of salesman-
ship. Salesmanship in this respect in-
cludes quick delivery, economic ser-
vice, better service, safe delivery and
then, a most important thing, courte-
ous and good-mannerly treatment of
the customers.

1t is satisfactory to note that we
have been able to add substantially to
the number of our passenger trains.
To this extent, overcrowding has been
relieved. But I am sure the railways
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will continue to give ever-increasing
attention to the matter of eliminating
overcrowding altogether,

In this connection, I wish to revive
a4 suggestion I made several years ago,
that we should consider the advisabi-
lity of joining what I may call the
missing links in our railway network.
Thig will shorten the distances which
the gdjoining traffic has to cover. in
order to go from one place to anoiher;
this will not only help relieve over-
crowding, but will also save a lot of
man hours and the time of passengers.

From the point of view of Rajasthan,
1 am glad to know that the Udaipur-
Himmatnagar line is to be opened
shortly. It will immensely help in
the development of a considerable
area of Rajasthan hitherto seriously
lagging behind in development for
want of railways, particularly because
it traverses u terrain which doesg not
leave much scope for road transport.
1 should like to make two suggestions
in this respect, One is that Govern-
ment should consider linking Chittor-
garh with Kotah, which will also help
in the development of the area served
by the Chambal project. It is a well
recognised principle that railway de-
velopment and development of a coun-
try should go hand in hand. 1 would
like to remind my hon. friend, Dr.
Ram Subhag Singh, that a large num-
ber of prople from that area had met
him in deputation, when Shri Manek-
lal Varma and 1 were also present.
He had a!most given an assurance that
this matter would be looked into. I
am sure we can depend on his assu-
rance being fulfilled.

There is another suggestion 1 would
make, The question of introducing a
new train from Delhi to Jodhpur
should be considered. It can go vin
Jajipur, There is a lot of congestion
in the Jodhpur Mail at present. This
will help relieve that congestion.
There will be sufficient traffic,

Shri U. M. Trivedi (Mandsaur):
They will save four hours.

Dr. Ram Subhag Singh: Traffic

survey for a new line between Kotah
and Chittorgarh is included in the
Demands.

Shri J. R, Mehia:
know that,

I am glad to
I stand corrected,

1 would glso suggest that the tim-
ings of the Jodhpur Mail should be
adjusted a little keeping in view the
convenience of the travelling public.

Now I would refer to the question
of zones. We were happy when the
Minjster recently announced a new
zone between the Southern and Cen-
tral Zones. But I wish he could have
taken ug into confidence as to what he
is thinking about the creation of an
additional zone in the morth, In this
connection, I may be allowed to refer
to the recommendations of the Kunzzru
Committee and the Estimates Com-
mittees. Both Committees had re-
commended that there was &a very
sirong case for an additional zone in
the north. In fact, in making this
announcement about the creation of
a new zone in the south, the Railway
Minister was basing it on the recom-
mendations of the Kunegru Commit-
tee, more or less. May I point out
that the same Committeec made out &
very strong case for an additional zone
in the north, a stronger case than that
for the south. I regret to say that this
question should have escaped notice.
I do not wish to presume that this
matter may not be in the mind of the
Railway Minister or the Railway
Board. But I do wish that they con-
sider this question and take us into
confidence as to what they propose to
do in this matter. When the announce-
ment of creation of an additional zone
in the south was made, my hon. friend
Shri D, C. Sharma asked a very per-
tinent queation. He said that the
Railway Minister was thinking of the
south, west and cast, but he was not
coming to the north, At that time the
hon, Speaker made an observation,
‘let us hope that he will come to the
north at the Budget time’. I now
notice that even this gentle hint of
the Speaker has not been taken into
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due consideration by the Railway
Ministry. 1 would request my hon.
friend, Dr. Ram Subhag Singh, to take
this aspect into consideration and en-
lighten us on thig subject.

14 hrs,

There i one more important point
to which I would like to refer now.
1 find there is a lot of frustration
among Class I officers of the Railways
on the ground that they face stagna-
tion in the prospects of promotion as
compared to other services where the
conditions of gervice and the terms of
recruitment are identical, All I can
say is, since we are thinking always
in terms of socialistic society, we are
sometimes apt to ignore the claims of
higher officers on the belief that they
are getting enough, My submission
ig, our Constitution enjoins that we
should also look to the question of
social justice and equality and if there
is a good case of any differential
treatment between one service and
the other Government should step in
and rectify that,

1 would take this occasion to refer
{o another gllied gubject and that is
this, There is also some frustration
in the higher rungs of the services,
which hag arisen from the fact that
the recommendations of Das Report
are not being fully implemented in
the sense that it has not yet been
announced that the officers drawing
above Rs. 600 also would get
the benefit of the increased Dear-
ness Allowance, though as gssurance
is said to have been given that the

Das Report would be implemented in -

full. This is a general question ap-
plying to all the services in the coun-
try, but the Railway represents a
very big chunk of the general ser-
vices. As I said earlier, there is a
lot of locomotive force in this Minis-
try and I wish that they will use this
locomotive force in the interest of
general wservices of the country.
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st qawa  (wiewr) : Iwmaw
Ry, T a9 ¥ At ¥ § 59 sy
dfmean g g WA agd
f& ag oY a9z dw fear mav § oy aga
f A e § A R 2w &
T F A T & | TE Hga o WY
W A M T ¢ oot W owh
st qifew Wi 3% agEnl o W
gw fag ot &1 @ & fau fsm
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Xas g oa adi & | wEwT FTOU
# g Faenar § | qRy o9 qrfew
AR GUF FaTd F 1T XA ¥ G
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oT g E A AT W T S el &
wofay & qwwar § 6 @ fee
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Mo T guw feg): w1 a7 @
w e ¥ 7

ft gew W wgET ;. FE &
LLIE UL O A

St T I TR N0 G N
HEEWT 97 A WOO! O & wear €7
11 3w & guw w1 91 gwaar g @,
o T AW & gAY AGY W ¥ W%
T & o T a1 WA & ey oo
qT A FY FATA A &I T TN
AT qFAT AT | I fWEr F W w A
o7 ZA0 X 7E 9% W )

st wiwTe AT d@ (FET)
fowe 3 & fog ot sl X @@ @
TwT E '

st newA : 2w A g
f &1 s & fodha w =T v A
¥ fau, Awr qur wew & qfar & wf
aTet faert & o GO WOk WY A
W@ wesr Fw fear & AR ww
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wEr W ot g qit T QR R e
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¢ Su ¥ xo frewar aff ow ol @
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wigan g | faed fedl waar @ fawen
f& arorft SiFwfes waw ®
FAATH AA9X & g7 AT’ TIY W7 AT
e T A1 fe fRw & ag e
# qEd ¥ a9 TR T | WK ¥
w1, AffA AR T TG T T @A
q1 At I & fAT 9T 9« W@ av ad
OHET ¥ T 9 @, 5.8 7 3% e
faar 1 s ¥ fame w1 @ AH
fawel | @A AW AT AT R
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@ o i fod gu agi Wy W
¥ IS @ I 2 IF AW AT T
1 e wrf ghrar T ek &0

TER TUW ¥ qOET WENy
2 | I ¥ TEE g I
* fau ogr @wv Suw fear § 1 Bfer
ot aF R fwm & IEwr @
¥ WA w1 wrf gex g fear 1 g Ew
WX X WA @Y v wfgd «r )

Shri Sham La]l Saraf (Jammu and
Kagshmir): I welcome the Ministers
in this Ministry, Shri S. K. Pati, Dr.
:an; Subhag Singh and Shri Sham

ath.

1 am glad that at the time of his
taking over, Shri Pati] could get an
oppartunity of goimg round same of
the most important countries of the
world where much progress hag been
madc in science gnd technology. After
he returned, he gave us m brief talk,
and I was very glad to pote the im-
pressions he got from those places. I
do not know how far he has been able
to implement some of the ideas which
he then mentioned, because the other
day when he spoke he gave little in-
dication of this. While replying to

the debate I request him to refer to
this point also.

I am glad to say that there is a lot
c¢f improvement all round. I find that
to a large extent punctuality ig being
maintained, though a few Members
had complaints in that respect. There
may be a few railways like that, in
which case, it will be very important
to pay attention to it. When you
travel by reil, you should be sure
that you will reach in time. Punc-
tuslity should be the watch-word, and
it should be observed all round. It is
teartening to see progress in all the
workshops. 1 will not get much
time to go into all the details. So far
as the training and traineeg in higher
technology aod mechanics gare con-
cerned, from the records that one
could see, one feels that there is some
vaccuum in it; either we do not know
these things fully or opportunities had
not been provided to the extent we
are capable of, within our own coun-
try, to get higher technicians trained.

Sometime back attention was most-
ly paid to trains like the Grand Trunk
and other important trains. But now,
the progress that hag been achieved
is reflected even on the smaller lines.
Year before last, I got an opportunity
to speak and pointed out the difficul-
ties about some lines in Punjab. To-
day, I find a lot of attention has been
paid to them. In the coming hot
season, I say that particular care may
be taken to see that water is provid-
ed on the smaller lines. On the big-
ger lines we do get water. There
may be occasions when there may be
some difficulties. I am saying that
proper attention to the availability of
water should be paid on smaller lines
also. My hon, friend, Mr. Jaipal Singh
suggested the setting up of a few
hotels at very important stations
Sometimes we have to go to these
places and we have to stop but you
do not get proper accommodation; you
have to travel miles and miles and
even then you are not sure of getting
proper accommodation. I am all praise
for the two or threec hotels that the
Railway Administration are rynning.
They are run wonderfully well. So
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this facility should be made available
to the travelling public at other
phaces also.

My hon. friends voiced the feelings
of certain cadres of railwaymen and
I would refer to one category, the
commercial staff. ] have found high-
ly educated young men M.As, LL.Bs,
B.As., etc., in this category. You have
burdened them with heavy responsi-
bilities. You are making them work
much over their time, But their
salaries are very meagre. I have
had occasions to witnesses how
they are working at the book-
mg offices and in bigger stations
and other places. Multifarious
duties are being done by them.
We find that their remuneration is
small. Kindly look into the condi-
tions of work of the commercial staff
at all levels, who are highly qualified
but who get very little pay. There is
always the danger of their getting
under what you call adverse influ-
ence, political or otherwise, if their
conditions are not looked into. Today,
you can hear cries from many sections
of these people. If you go near them
and try to understand them by sim-
ply giving them some relief, it would
mprove matters,

Today, maybe, due to rail-road
competition or other reasons goods
traffic is to some extent on the decline
if I am fully and properly informed.
Maybe, it is also due to the attitude
that some of these services take to
their work because they are overbur-
dened with work, I cannot go into
more detai's and if the hon. Minister
likes, I would send him a note about
it showing how they are overburden-
ed and how much work has been en-
trusted to them, Not only that. They
are not provided with security staf!.
At the same time they are supposed
10 be in charge of big godowns with
goods worth lakhs. If something is
pinched or pilferre 4 or lost, all the
blame falls upon them. This should
be looked into.

With regard to weighing machines,
once ] happened to visit the Old Delhi
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Railway Station. Some friends want-
ed to book their goods, There were
three weighing scales and they ghow-
ed three absolutely different weigh-
ments for the same package. How
difficult it is for the businessmen to
have confidence in these weighments.
On the contrary, the booking clerk
says: if I write some weight here and
tomorrow my officer weights it on
another scale, I am gone, They should
be allowed to work with the necessary
facilities. Then only confidence will
be createdq among the people.

Now, with regard to passenger
traffic, there is so much of congesuon
in some trains: sometimes people do
not get even tickets, On some trains,
there is not so much congestion.
Where there is too much of conges-
tion. on some. Pleasedo something
with regard to that. You may either
run additional trains, or addi-
tional bogies may be attached. In
the third-class bogies people have to
stand in some trains for hours and
hours. We cannot stand that sight
any more. There is, as I said, pro-
gress all round. But still in some
trains this continues. Some steps
should be taken to remedy this un-
satisfactory situation.

1 have another important point but
1 will lay more stress on it when I
speak on the Ministry . of Defence
Three days back 1 was travelling
from Pathankot. I found some army
officers had to travel long distances,
from Ladakh and other places. They
are supposed to get their booking
on the trains when they come, but they
were not able to get their reser-
vations, because all the seats were
already booked. There may be, I
suggest, some special quota reserva-
tion so that they do not find it diffi-
cult to get accommodation when they
go to far-off places.

Mr. Deputy-Speaker: We have to
take up non-official business at 2.30.
The hon. Member may conclude in
one or two minutes.

Shri Sham Lal Saraf: 1 will con-
clude in three minutes. Now, about
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the other ranks also, jawans and
others I have mysely seen that they
have to stay on these platforms for
hours, sometimes for days and nights,
because there is no accommodation
available. Something has to be done
for them, particularly on those lines
where our jawans and other army
personnel have to travel long dis-
tances, They get short leave and
they have to spend quite some time on
their journey., Besides that, if they
have to spend their leave on platforms,
it is hard on them, The hon. Minister
may kindly lock into this.

Dr. Ram Subhag Singh: That will
be done, immediately on receipt of
intimation.

Shri Sham Lal Saraf: You may
kindly go into 1t and see whether any-
thing more could be done.

With thess few words 1 shall con-
clude I am very happy that my hon.
friends and colleagues have taken
over this Ministry. The Minister, the
Minister of State and the Deputy
Minister, they are starting well and
doing very well. It iz a good omen.
T wish them godspeed.

14.30 hrs,

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Frrrv-seventa RePorT
Shri Hem Raj (Kangra): I beg to

mnove:

“That this House agrees with
the Fifty-seventh Report of the
Committee o, Private Members'
Bills and Resolutions presented to
the House on the 3rd March,
1985.”

Mr. Deputy-Speaker: The question

*“That this House agrees with
the Fiffy-seventh Report of the

PHALGUNA 14, 1886 (SAKA) Bills introduced 2704

Committee on Private Members'
Bills and Resolutions presented to
the House on the 3rd March,
1%5."
The motion was adopted.
Mr. Deputy-Speaker: Private
Members' Bills to be introduced.

1430} hrs.
HINDU SUCCESSION (AMEND-
MENT) BILL*
(Amendment of section 14)

Shri D. N. Tiwary (Gopalganj): 1
beg to move for leave to introduce a
Bill further to amend the Hindu

Succession Act, 1956.

Mr. Deputy-Speaker: The questiom
is:

“That leave be granted to intro-
duce a Bill further to amend the
Hindu Succession Act, 1958.”

The motion was adopted.
Shri D. N. Tiwary: I introduce the
Bill.

14.31 hrs,

SALARIES AND ALLOWANCES OF

MINISTERS (AMENDMENT) BILL*
(Amendment of section 6)

Wt owaw fag (fm) o X
semy v g fw afasi & 397 aqr
wa wiefmaw, 1952 ¥ wW awEw
w< an faitaws &) v A Y At
& o
Mr. Deputy-Speaker: The question
is:

“That leave be granted to intro-
duce a Bill further to amend the

Salaries and Allowances of
Ministers Act, 1952".

The motion was adopted.
st T fay ¥ fagqax w
TR g |

*Published in Gazette of India
dated 5-3-88.
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